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(a) the amount spent on the main­
tenance ot the Qutab Mlnar during 
1996-57; and

(b) the amount proposed to be 
■pent during 1957-98?

The Minister of State in the Minis­
try at Education and Scientific Re­
search (Dr. K. L. Shrimali): (a)
Rs. 6,315.

(b) Rs. 7.000.

Evening Classes under Delhi 
University

48. Shri D. C. Sharma: Will the
Minister of Education and Scientific 
Research be pleased to state:

(a) whether any decision has since 
been taken with regard to the start­
ing of evening classes under the Uni­
versity of Delhi; and

(b) if so, the location thereof and 
the time by which they are likely to 
start ?

The Minister of State in the Minis­
try of Education and Scientific Re­
search (Dr. K. L. Shrimali): (a) No, 
Sir.

(b) Does not arise.

Mysore High Court
49. Shri Wodeyar: Will the Minister 

of Home Affairs be pleased to state:

(a) the number of Judges that func­
tioned in the High Court of Mysore 
during the year ending the 31st March, 
1957;

(b) number of civil and criminal 
cases and writ petitions pending in 
the said High Court on the 31st March 
1957 and approximate period of their 

•frendency; and

(c) the total number ef judges that 
may be appointed to the said High 
Court?

The Kintter ef State in the Minis­
try ef H aw  Mfolss (Shri Datar): (a) 
Torn Judges worked on the Bench of 
Mysore High Court from 1st April to

31st October, 1956 and again from S4th 
November, 1956 up to 23rd March, 
1957 while three Judges worked during 
the rest of the year.

(b) The information is being 
collected and will be laid on the Table 
of the House.

(c) The strength of the High Court 
is seven permanent Judges.

Women’s Small Savings Scheme
50. Shrt M. Shankaralya: W ill the 

Minister of Finance be pleased to 
state:

(a) the number of organisations 
working under the Women’s Small 
Savings Scheme in each State; and

(b) the progress made so far?
The Deputy Minister of Finance

(Shri B. R. Bhagat): (a) The num­
ber of agent-organisations working 
under the Women’s Savings Campaign 
upto the end of March, 1957 is as
follows:

1. Andhra Pradesh 27
2. Assam n
3. Bombay 38
4. Bihar 9
5. Madhya Pradesh 21
6. Madras 13
7. Orissa 9
8. Punjab 0
9. Uttar Pradesh 11

10. West Bengal 7
11. Rajasthan 14
12. Kerala 11
13. Mysore 6
14. Delhi 9
15. Jammu and Kashmir 2
16. Himachal Pradesh -

Total 188

(b) From October, 1993, when the 
Campaign was started to the end o t  
March, 1997, Rs. 6*96 crores (approxi­
mately) have been collected through 
the Women's Savings Campaign.




